DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-1I

(General information relating to legislative and other matters)
Monday, 29" April, 2013/Baisakh 09, 1935 (Saka)
No. 191

Sub: DETENTION AND RELEASE OF MEMBER.

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha, Delhi,
received from D.C.P., Outer District, Delhi:

Hon’ble Member of Legislative Assembly Delhi; namely Sh. Kulwant Rana was detained
w/r Section 3(x)SC/ST(POA) Act-1989 & 506/323 of IPC, at Police Station Vijay Vihar, Delhi at
2230 hours on 22™ April, 2013 on the complaint of Shri Karan Singh regarding SC/ST Castes
(Prev of Atro.) and sent to Judicial custody upto 27/04/2013.

P.N. MISHRA
Secretary
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